FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
NOTION REAL ESTATE PRIVATE LIMITED

SI. No. PARTICULARS DETAILS

1. Name of corporate debtor NOTION REAL ESTATE PRIVATE LIMITED

2 Date of incorporation of corporate | 11-06-2015
debtor

3. Authority under which corporate | RoC- Mumbai
debtor is incorporated/ registered

4. Corporate Identity No. / Limited | U70102MH2015PTC265416
Liability  Identification = No. of
corporate debtor

5. Address of the registered office and Shop No. 80, HDIL Harmony Mall, Goregaon Link Road,
principal office (if any) of corporate Goregaon (West), Mumbai City, Mumbai, Maharashtra,
debtor India, 400104

6. Date of closure of Insolvency | 30-08-2026
Resolutions Process

7. Liquidation commencement date of | 31-08-2026 (order received on 10-09-2026)
corporate debtor

8. Name and registration number of the | Stress Credit Resolution Private Limited,
insolvency professional acting as | Regn No: IBBI/IPE-0094 /IPA-3 /2023-24 / 50059
liquidator

9. Address and e-mail of the liquidator, | Address: B 1305-6, Dosti Elite, Road No. 29, Next to Sion
as registered with the Board Telephone Exchange, Sion, Mumbai, Maharashtra, 400022

Email: admin@stresscredit.com

10. Address and e-mail to be used for | Address: 807, 8th Floor, B-Wing, East Point, 90 Feet Road,

correspondence with the liquidator Ghatkopar East, Mumbai 400086
Email for Correspondence: notion.lig@gmail.com
11. Last date for submission of claims September 25™, 2026

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
commencement of liquidation of the Notion Real Estate Private Limited on August 31%, 2026 under
section 33 of the Code.

The stakeholders of Notion Real Estate Private Limited are hereby called upon to submit their claims proof
on or before September 25", 2026 to the liquidator at the address mentioned against item. No 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.
Stress Credit Resolution Private Limited

Liquidator for Notion Real Estate Pvt. Ltd.
Regn No: IBBI/IPE-0094 /IPA-3 /2023-24 / 50059

Place : Mumbai
Date : Sept 16, 2026
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WEDNESDAY, SEPTEMBER 16, 2026

Confinwed from preévious pege.

BID | OFFER PROGRAMME
ANCHOR INVESTOR BIDDING DATE OPENED AND CLOSED ON MONDAY, SEPTEMBER 7, 2026
BID / OFFER OPENED ON TUESDAY, SEPTEMBER &, 2026 | BID / OFFER CLOSED ON THURSDAY, SEPTEMBER 10, 2026

This Offer was being made through the Book Buiding Process. in terms of Rute 18(2)(b) of the Securities Contract (Requlation) Rules, 1957 ("SCRR’) read with Regulation 31 of the
SEBI ICDR Regulations and i compliance with Regulation 6(1) of the SEBI ICDR Regulations wharein not more than 50% of the Offer was avadable for allocation on a proporionale
basis io Qualified Instifubonal Buyers (“QIBs", and such porion, the “QIB Portien™), provided that our Company, in consullation with the BRLMs, allocated up to 0% of the QIB
Portion to Anchor Investors on a discretionary basés (“Anchor Investor Portion”). 40% of the Anchor Investor Porbion was resarvad as under (1) 33.33 per cent for domastic Mutual
Funds; and (i1} 6.67 per cent for Life Insurance Companies and Pension Funds and, subject to valid Bids having been received from the domestic Mutugl Funds and Life Insurance
Companies and Pansion Funds at or above the price at which allocation was made bo Anchor Investors (“Anchor Investor Allocation Price"} in accordance with the SEB! ICDR
Regulations and any under-subscriplion under for the partion allocated to Life Insurance Companses and Pansion Funds may be allecated 1o domestic Mulual Funds, Further, 5% of the
Het Q18 Porlion was available for allocation ona proportionate basis to Mufual Funds ondy, subject to valid Bids having been received at or above the Ofer Price, and the remainder of
the NetQIB Portion was svalable for allocation on & proportionate basis bo QIB Biddears {other than Anchor Investors) including Mutual Funds subject to valid Bids having been received
al or above tha Offer Price. Howaver, ifthe aggragate demand from Mutual Funds is less than 5% of the Nel QIE Parlion, the balance Equity Shares avaifable for allocation in the Mutual
Fund Porion was addad fo the remaining Met CHE Portion for proportionate allocation o all Q1Bs. Further, notless than 15% of the Offerwas available for allocation to Non-Instifutionsl
Badders {out of which ocne-third of the portion availzble to Mon-Institutiona! Bidders was resenved for Bidders with &n application size of mare than £0.20 million and up to ¥1.00 mdson
and two-thirds was reserved for Bidders with an application size of more than 1.00 million, provided that the unsubscribed portion in either of the aforementioned sub-categones would
have been aliocated to Bidders in the other sub-category) and not kess than 35% of the Offier was available for aliocafion fo Retail Individual Bidders in accordance with the SEBIHCDR
Regulations, subject o valid Bids having been recaived from them at or above the Offer Price. All Bidders, other than Anchar Investors, wers required fo parlicipate in the Offer by
mandatorily uillising the Application Supported by Blockad Amount (YASBA™| process by providing datails of iheir respactive ASBAAccount (a8 defined hersinalar) and UP 1D ncase
of UPI Biddars (as defined harginafter), as applicable, pursuant 1o which their correspanding Bid Amounts will ba blocked by the Salf-Cerified Syndicale Banks (“5C38s") or by the

Sponsor Banks under the UPEMechanism, as the case may be, tothe extent of respective Bid Amounts. Anchor Investors were not permitied 1o participate inthe Offer through the ASBA | |

process. For further details, see "Offer Procedure™ on page 473 of the Prospectus
The bidding for Anchor Investor opened and closed on Seplember ¥, 2026. The Company receivad 15 applications from 13 Anchor Investors for 8,571,768 Equity Shases. The Anchaor
Investor Offer Price was finalized at $182 per Equity Share. Atotal of 7,053,127 Equity Shares were allocated under the Anchor Investor Portion aggregating to # 1,283,668, 114/,

The Offer recaived 3,127,170 appications for 1,347 478,368 Equity Shares resulting in 57,31 times subscniption as disclosed in the Prospectus. The details of the applications raceived
|r1 U'ra':}ffe: fmm Ftelaﬂlndlw:[-ualﬂcdderf. h.Iun Insn utwlﬂaiders anu:l I;'IIEs are as undﬂr[bef-:nrﬁ re;emnns;u

| 8¢ | Category Na. of No. of No. of Equity Shares | No. of Amaunt
| No. | Applications Equity Shares reserved as times (%)
. . received applied _per Prospectus Subscribed
| 1 | Retail Individual Biddars 3, 004, ?3E|_ 276,151,154 B 225,649 3356 50,259,394 818.00
2 | Mon-Instilutional Bidders — Mara than 91 446 108,404 492 1,175,521 0222 19,729,378,924.00
|| %0.20 million and uplo T1.00 million - -
| & | Non-Instiutional Bidders-More than T1. 0o mﬂlmn 30,631 174,450,480 E 351 IZH.'!. T80 31 ?4‘9 EIEE EEiEI [IIZI _
Qualified Institutional Bidders 140 779.900.442 4, .‘FGE 085 165 86 141 941 880 444 00
|| lexchading Anchor Investors) _
| 9 | Anchor Investors. 15 8.571,788 T.053.127 1.21 ~1.580,065416.00
| TOTAL 327470 1 3-4 1’4 78,366 2, 35 'I-III 425 5?.31 245 240,641,670
F:nal Demand '
A summary of the ﬂnal dernand as per W3E and B3E as on the Bid! Offer Closing Date at different Bid prices is as under:
" SnNe | BidPrice | No.ofEquityShares | %iteTotal |  CumulativeTotal  Cumulative % of Total |
1 172 £03 626 0.02 203,626 0.02
2 173 19,844 .00 213470 0.02
3 .1?{ 1, q-Eﬂ 0.00 284,950 0.02
) 175 EH.?ﬂﬂ 0.01 354, 65‘# 0.03
5 178 20,766 0.00 364 416 0.03
b 177 _43 ]'CIE 0.00 428122 0.03
7 178 ig, 114 0,00 45? 2% 0.03
[ 178 11,39 0.00 ATBEM. 003
9 180 272878 002 751612 0.05
10 181 257,566 002 1,019,178 0.ar
1 182 1,115,368 502 0,45 1,116,408,580 B 52
12 CUT-OFF 270,037,152 19.48 1,366,445 837 100.00
TOTAL 1 386, -145 832 100.00

The Basis of Allatment was finalized in consuitation with the Desigmalad Stock Ex.c.har]ga. baing NSE on Sa;:;.rﬂmhsr 11, 2026,
A. Allotment to Retail Individual Bidders (After Rejections) (including ASBA Applications)

The Basis of Mllotment to the Retail individusl Bidders, who have bad at Cui-0ff or at the Offer Price of $182.00 par Equity Share, was finalized in consultation with NSE. This
category has been subscribad fo the exdant of 32,93 fimes. The tofal number of Equity Sharas Allotted in Retail Individual Biddars cateqgory is 8,228 649 Equity Shares to 100,348
successful applicants. The category-wise details of the Basis of Allotmant are as undar;

Sr, | Eategur]r No. of Applications | % of Total Total Mo. uqutur % to Total HD.DTE-QUH?-.SHHEE Ratio Total No. r.'l-'f"Eﬁu'Ihr
No Received Shares applied Allotted per Bidder Shares allotted
2R g2 | 2822650 95?* 231 457.500 3541' | 82 13382 | TEi'."E‘IEIEi
7 | 64 | 60,306 235 11,380,944 420 | Az 13362 | 193 602
3 | 246 20,680 0.70 5,089,740 188 | a2 13382 | 57 728
] 328 8437 0.29 2,767,336 102 | a2 13:382 | 23,534
5 | 410 | 7,600 0.26 3.116,000 1.15 8z 13:362 | 21,738
B | 4 | 2768 0.08 1,362 348 050 | az 13382 | 7.708
il 574 3,686 .12 2,104,284 076 | w2 13362 | 10,250
R 656 95z 0.03 631,072 0.23 a2 33062 | 2 706
g | 738 701 D.02 517,338 0.1 a2 24701 | 1,968
10 820 2,385 0.08 1,963,900 0.72 82 13:382 6,642
L] w0 i85 002 419,430 015 & 16465 1312
| 12 | 984 4584 0.02 486.036 018 82 17404 | 1,384
| 43 | 1066 8,083 0.31 0,693,138 3.58 82 13:382 | 25,338
| 14 | 0 damﬁ.llntlaesimmﬁmmlmﬂm1ﬂhﬂm1lunai1(meisnare 1 31:4310 _ K3
TOTAL 2,949,318 100.00 270,988,926 100.00 8,228 649

B. Allatment to Non-Institutional BFdders. :mnm than 70.20 million and upto 71.00 nﬂlllm:l (After Ha]a:linnsj {Im:tudlng ASEA Appdl-catlnnﬁb

The Basis of Alloiment to the Non-Institutional Bidders {more than 0.20 million and upto <1.00 million), who have bid at the Offer Price of 3182.00 per Equity Share or above, was
finalized in consuftation with NSE. This-catagory has been subscribed to the extent of 91.01 times. The tofal number of Equity Shares alictied in this category & 1,175,521 Equity
Ehares'lu 1,023 sun:&ssfulappllt:aﬂis The n:ateg:fg.r Wize de1alls u::-ﬁha Basis uf.ﬁ.ﬁ-::m'nentan_& as under fa&'nple]

C. Allotment to Non-institutional Bidders (more than <1.00 million ) (After Rejections) {(including ASBA Applications)

The Basis of Alotmant {o the Non-Institutional Bidders {maore than T1.00 million), wha have bid at the Offer Prica of ¥182.00 per Equity Share or above, was finalized in cansultation
with NEE. This catagory has bean subscribed to the extant of 73.53 times. Tha tatal number of Equity Shares allothed in this category is 23,51.043 Equity Shares to 2,04 7 successiul
applicants The category-wise defads of the Basis u!-ﬁullutmentare_aa under: (Sample}

8r. Category No. of Applications % of Total Total Mo. of Equity | % to Total No. of Equity Shares Ratio Total Mo. of Equity |
No Received Shares anphed allotted per applicant Shares allotted
R 20,054 9510 | 162,005,104 03.72 1.148 12479 | 22 36,304
2 | 5658 438 143 2478204 | 143 1,148 20438 | 13202 |
[ 2 | 5740 357 117 2,049,180 1.19 1,148 24357 | 27 552
4 | 52 123 0.40 716,108 0.41 1,148 B:123 | 9,184
"5 | 5004 | B2 027 | a4t | 028 1,148 5:82 | 5740 |
6 5986 | 35 011 206510 0.12 1,148 235 | 2,206
7 | G068 | 52 047 415,536 0.18 1,148 152 | 1444
8 | 6150 | 31 0.10 190,650 0.14 1,148 231 | 2 296
9 g232 | 28 0.09 174,496 0.10 1,148 2:98 | 2 206
0. | 6560 | 13 0.04 85.280 0.05 1,148 1:13 | 1,148
11 | &edz | 45 0.15 298,690 0.17 1,148 345 | 3,444
(12 | 67128 | g 0.03 60,516 0.04 1,148 19| 1,148
ElEEN 0.03 59,040 0.03 1,148 18 | 1,148
44 | 8200 | 72 024 590400 | 034 1148 572 | 5,740
15 | 8z82 | 7 0.07 173,822 0.10 1148 121 | 1,148
(16 | B85%6 | 10 0.03 23 560 005 1,148 110 | 1,148
17 | 10988 | 10 003 109 380 0.06 1,148 110 | 1,148
ERE 10 0.03 111,520 0.06 1148 110 | 1,148
8 | na80 | B 003 31,840 005 1,148 18| 1148
(20 | 12300 | 12 004 | 147 600 0.09 1148 EEF] 1148
a5 | 0 | All applicants from Serial no 21 to 84 for 1 (one] lot of 1.148 shares 1.148 7:134 | 8038
[ 86 | 0 2 (47 Allotees from Serial no 1 to 85 Additional 1{one) share ' 1 1732 | 1.087
' | TOTAL 30,552 | 1000 | 172868546 | 10000 | ' 2351043

D. Allotment to ﬂlBE {Aﬂnr ﬂa}a:lbnns:l
Allotment to GBS, who have bid at the Offer Prica of 718200 par Equity Shara or abova, has bean dona on a proporiionate basis in consultation with NSE. This category has baen
subscribed fo the extent of 16586 fimes of Met QIB porticn. &z per the SEBI Regulations, Mutual Funds were allotfed 5% of the Equity Shares of Met OIB portion available i g,
235 105 Equity Shares and other QiBs and unsalished demand of Mutual Funds were allotted the remaimang available Equity Shares i .2, 4 466 980 Equity Shares on & proportionats
basis. The total number of Equity Sharas aliotted in the CHB category is 4,702 085 Equﬂ:,r Shares, which were aflotied o 140 su-:msh;!.ﬁ.ppllnanls
CATEGORY | FIS/BANKS  MFS IS | NBFC'S | AF FPC VC'S

_ALLOTMENT | 2475148 = 368135 43,016 469218 313,886 1,025,827 3,733

E. Allotmant to Anchor Investors [After Rejections)

The Company, in consoltation with the BRLMs, have allocated 70,53, 127 Equity Shares to 13 Anchor Investors (thwough 15 Anchor Investor Application Forms) (including 2
domestic Muheal Funds through 4 schemes and 2 Life Insurance Companies and Pension Funds) at an Anchor Investor Offer Price at $182 per Equaty Share in accordance with
SEBIICDR ﬁegl.l.'miuns. This represents 60% of the CIE porlion

EATEGﬂH'f | FISIBANKS MF'3 [ Il: E NBFC'S AlF FPC TGTAL
.ALLEITMEHT : - 2362666 | ?‘dE‘i- ?EQ | 1218780 | 1008984 | 1625968 | i I:Ifrﬂ 12?‘

The Board of Directors of our Company at ils meeting hekd on EEptﬂrrﬁ:-er 11, 2026 has taken on record the basis of allatmant of Equity Shares approved by the DESlgnatﬁd Slock

Exchange, being NSE and has aliotied the Equity Shares to vanious successful applicants. The Allotment Advice Cum Refund Infimation andfor notices have been dispatched to thea

addrass of the imvestors a5 registered with the depasitories. Further, matructions io the SCEBs have been issued for unblocking of funds gnd transfer 1o the Public Offer Account on

Saptember 11, 2026 and the payments to non-syndicate brokers have bean issued on Seplember 12, 20:26. In case tha same is not recened within ten days, investors may contact the

Regstrar 1o the Cifer-al the address given below, The Equily Shares allottad to the successful allottees have been uploaded on September 15, 2026 for credd into the respecive

beneficiary actounls subject to vabdalion of the account delails with the depositories concemed, The Company has filed the Listing application with BSE and NSE on Seplember 15,

2026. The Company has received the listing and rading approval from BSE & NSE, and frading will commence on September 16, 2026,

MNote: All capitalized terms used and nof defined herain shall have the respective rneanmgsamgneém :hamlnﬁaeF'rﬂcspectus

' CORRIGENDUM - NOTICE TO INVESTORS |

This comigendum ["Corrigendum” ) is with reference to the Prospectus dated Seplember 10, 2026 filed in relation o the Offer. Inthis regard, pleasa note the following:

On pages 110and 118 of the section titled “Capital Siructus”of the Prospectus, the total number of Equity Shares held by the Promoters as on the date of the Prospectus should be
read as 42,046,063 Equily Shares, Instead of 44 469 803 Equity Shares. Accordingly, the total parcentage (%) of the pre-Offer paid-up Equety Share capital, on a fully diluled basis,
hald by the Promoiers as on the date-of the Prospactus should be read as 43.68%, instead of 52.53%,

The Prospecius accordmgly stands amended to the extent stated hereinabove and the above changes are 1o be read in conjunchan with the Prospectus. The information inthis
Caorrigendum supersades the information pravided in the Prospecius to the exient inconsistant with the infarmation in the Prospecius, The Prospectys stands amendead bo the extenl
stated hereinabove.

All capitalized berms used in this Comigendum shall vnless the context othensise requires, haveihe zame meanings a5 ascribed in the Prospectus.

INVESTORS PLEASEMNOTE

These details of the Allotment made was hosted on the website of Registrar to the Offer, MUFG Intime India Private Limited (Formerly Link Intime India Private Limited) at

www.in.mpms.mufg.com.

Al uture correspondente in this regard may kindly be addressed to the Registrar bo the Dfter quoting Rull name of the First! Soke applicant, Senal number of the Bad cumApplication farm

nurmber, Bidders OF [0, Client 1D, PAN, date of submizsion of Bid cum Application Form, address of the Bagder, number of Equily Shanes bid for, name of the Member of the Syndicate,

place whers the bid was submitted and payment details &1 Ihe addrass given below!;

(®) MUFG i

MUFG Intime India Private Limited {Formerly Link Intime India Private Limited)
C-101, Embazsy 247, Lal Bahadur Shastri Marg, Vikheoli (West), Mumbai 400 083 Maharashira, India; Telephone: +91 810 511 4849

TOTAL
4,702,085

OTHERS

8. | Category | No.ofApplications | %ofTotal | Total No. of Equity | % to Total No, of Equity Shares Ratio Total No. of Equity E-mail: glasswallsystems ipod@inmpms.mufg.com; Investor grievance email; glasswallsystems.ipoi@in mpms.mufa.com
| No | Received | Sharesapplied | allotied per applicant | Shares allotted Website: www in.mpms.mufg.com: Contact person: Shanli Gopalkrishnan; SEBI Registration No: INRDOOO0M058
1] 148 85,542 acisi Heathbih e} b3 553 TR7T | 18152 | For GLASS WALL SYSTEMS (INDIA) LIMITED
2 [ 120 1 605 178 1,974,150 1,85 1,148 181605 | 20,64 e et e gt
3 1,3‘.‘2 457 051 599 ha4 {1.56 1,148 L 5740 Bl
41 13 3 0.28 347.106 0% 1148 3249 | 3444 Place: Mumbai Sagar Larmbole
5| 1416 | 163 0.13 247 963 0.23 1,146 2168 | 2,25 Date: Septamber 15, 2026 Company Secretary and Compliance Officer
6 1888 33 0.0 83,640 nos 1,148 135 1148 THE LEVEL OF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR THE BUSINESS
T s 241 b2 | 470 | 04 1,148 5291 | 3444 PROSPECTS OF GLASS WALL SYSTEMS (INDIA) LIMITED.
& T | s 0.12 il 0.18 i e | b GLASS WALL SYSTEMS (INDIA) LIMITED filed Prospecius dated September 10, 2026, with the RaC. The Prospecius is available on the website of ihe SEBI at www.sebi.gov.in as
:E'_ , E_-G'E'E' _ & DUE 151 :m'] 0.14 _ 1,148 ”‘,‘ _ 1-14,3 will as on the website of the BRLMs e, [IFL Capital Services Limited (farmerly known as |IFL Securities Limited) at wew iiflcapital.com and Matilal Oswal Invesimant Advisaoss Limited
i 1_;'_ [ 2_-_31_‘1_ [ __E_E ':"]E b _1 2393"‘ ﬂ12 | 1*43 . 155 | 1 ME‘ alt weow. molilaloswal.com, the website of fhe NSE at www.nseindia.com and the website of the BSE at www . bseindia.com and the websée of the Company at waw glasswallsystems.in,
” | 3-295 | 153 ':-"'-.1_? i 351 EEH_ _r"*?"*?’ | H"‘_E 215*?’_ 2-29‘5 Any potential investor should note that invesiment in equity shares involves & high degrae of risk and for detads relating fo such risk, please see "Risk Factors ™ beginning on page 26 of
AL 2460 102 01 230,920 0.z 1,148 102 | 1,148 the Prospecius,
13 | E 708 400 0.44 1,082 "":”:' L/ 1,148 2400 | 5,740 This announcamant doas nol constitute an irvitation or offer of sacurities for sala in any jurisdiction. Tha Equity Shares have not been and will not be registarad wnder the LS.
14 | 2 ?"3'9‘ 105 0.2 292 NEI ':' H ! 1,148 1110 | 1,148 securties Actof 1933, as amended (the "U.S. Securities Act”) or any stale securties laws in the Uinited States, and unbess so registered, and may not e offered or sold within the
| 15| -54%. 157 0.17 Bfid.558 08 | 1,148 2157 | 2,296 United Stales, except pursuant b an exampbion from, or in 2 transaction not subject to, the regestration requirements of the U.S. Securilies Act and applicable U 5. state securities ws
53 v Ak ﬂlﬂﬂllﬂﬂﬂﬁ from EE"ﬂl no 16 1o 52 for 1 (one] lol of 148 W"Ei 1,148 3452 3,444 Accordingly, the Equity Shares are being offered and sold cutside the United States in “offshore transactions” as defined in and in reliance on, Regulafion S under the U5, Securities Act
Kl o 49 Aliotiess from Seral no 2 to 53 Additional 22 shares 2 EER 1,078 and the applicable laws ofthe jurisdictions where such offers and sales are made
b | 0 49 Allotiees from Serial no 2 1o 53 Additional 1{one} share 1 3048 | 39 The Equity Shares have not been and will not be registered, listed or otherwise qualified in any other jurisdiction oulside India and may not be offered or sold, and Bids may not be made
TOTAL 90,277 100.000 106,983,186 jnq,_mg 1,175,521 by personsin any such jursdiction, exceptin compliance with the applicable iaws of such jurisdiction. SRR
FORM B FORM B FORM B FORM B
PUBLIC ANNOUNCEMENT PUBLIC ANNOUMCEMENT PUBLIC ANNOUNCEMENT PUBLIC ANNOUNCEMENT

(Fegulation 12 of the Insshiancy and Bankruphsy (Legisdation Process) Begulations, 2016}
FOR THE ATTENTION OF THE STAKEHOLDERS OF
HOTION REAL ESTATE PRIVATE LIMITED

¢Fegulation 12 of the ingolendy and Bankrsptey (Liguldation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
PRASHUL REAL ESTATE PRIVATE LIMITED

4l PARTICULARS i DETAILS HY PARTICULARS Y DETAILS

1, | Name of corporate debios Praslml Real Estate F Pnua'rr. Limited 1. | Name of corposate deftar | MOTION REAL ESTATE PRIVATE LIMITED
2. | Date of corposation of corporate debt or | | 08-06-2015 2. | Date of incorporation of corporate debitor | 11-06-2015

3, | Authority under which comorate dabior | Rel- Mumbai 3, | Authority under which comorate debior | RoC- Mumbai

| isincomporated registered | | || lisincomorated registered |

4. | Corporate Idantity No. / Limited Liability | U70102MH2015PTC2E5360 4. | Corporata Idantity No. / Limited Uishility | U70102MH20SPTCIE5416

| identification No. of corposetedebtor | li
5. | Address af the regestenad offica ant { Oftice No, 612, 828, Centha Cadin B, Bth Fadr, 3. |
| principal pifica (if any) of corporate debbar) Bhd, Malad industrial Estake, Kachpada,

| Matad Wiest, RMaurnbal Gity, Murmdai,

ldentification No. of corporate deblar | o o L

Address af the ragestored aflice and Shop Na, 80, HOIL Harmony Mall, Goesagaan

| princapal odfvca (if army) ol corparate debbar Link Boad, Garegacn (West), Mumba Gily,
furmiai, Maharastitia, India, 400104

. | Mahazashira, Ind, 400064 6. | Date of closure of Insolvency Resplubions | 08-03-2027
B. | Date of closure of Insolvency Resolutions | 08-05-2027 | Frocess R L
| Process o . . S o I, | Lsguitiation eommencesment date of 31-08-2026 (oroer recenved on 10-08-20256)
7. | Liguidation commencement date af { 31-08-2026 (order recedved on 10-09-20026) | corparate debior Lo
I_r|:|r|:--.:|r31|3 debtar ([ B. | Mame and ragisiration number of the Stress Gredd Resolution Private Lirmited,
“B.| Name and registration number of the | Siress Credil Resciution Privaie Limited, irsolvancy professional aciing as Repn No;
| Insedwancy prodessional actirg as [ Regn ka: liguidatar IEBLTPE-0084 AFPA-3 f2023-24 / 50050
| Tiguidatos | IBBLAPE-D094 APA-3 /2023-24 / 50059 | "B, | Address and e-mail of the Bquidator, a8 | Addrass: B 1305-6, Dost Eite, Aoad No. 29,

| Address: B 1305-6, Dost: Eie. Road No. 29,

Plet to Sion Telephone Exchange, Sioen,

| Miumbai, Maharashtra, 400022 |

Emall admin@stresscreditcom i,

| Address: 07, Bth FAoor, B-Wing, East Paint,
| 30 Feet Road. Ghatkopar East, Mumbai 400085
| Email for Cormespondence
| prashie fig1 Egrmail.com

9. | Address and e-mail af the Gquidator, as
| reqistered with the Board

registensd with the Boasd Mext ta Sien Telephone Exchanpe, Sion,
Murmbai, Maharazhtra, 400022

| Email: anmingstresscredit.com
Arddress: 807, ath Floar, B-Wing, East Point,
O Feet Fosd, Ghatkopar East, Mumibat 00086
Email for Carmesnondence:
nipfipn B Egmail.com

| Septambar 25th, 2076

el Addvess and e-mail to te used for
Iu Mﬂfﬁﬁﬁ El'll.'l E-"-'TIEII| f[:, b& I.IE'EI-II f':]r ED”ESDU“HEW}E m-lh I‘hE |||]'|I|[1ﬂ1.":|[
| corresprndence with the liguidator

11, Last date for submission of claims

{Regutation 12 of the Insobvency and Bankruptoy (Liquidation Process) Ragulations. 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

(Aegisdation 12 of the Insebeancy and Bankriptey (Ligquidation Process) Begulatans, 2006)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SIGTIA CONSTRUCTIONS PVT. LTD.

EARLEEN REAL ESTATE DEVELOPERS PVT. LTD

i-l PARTICULARS I DETAILS T PARTICULARS DETAILS

1| Namg '-:|I‘ COpOFHE deplor  SIGTIA CONSTRUCTIONS PYT.LTD. 1. Hama of corparata debtor Earlean Real Estate Develapers Pyl. Lid.
2 | Date of '”mrmm"m ':" ':':'mﬂme ﬂmt{" | 18-03-1954 2. Date of incorporation af corparate dettar  10-08=2015

3. | Mufhonity under which corporate defitor | RaC- Mumbal 31 Aty unider which EI'.'I-TFI'EIFH.'!I'.‘.' deblar | Rat- Mumbai
___|isincomoratediregistered | ssincorporated’ registersd

A SRIDE RN Y., LE0e oty | IE UGN Tt s 10a 3. Cormorate Wentity fa. / Limited Liabilly | U70T02NHE015PTC265414

Iderditicatian Mo. of corparate deblar Identificatian No. of corparate debtor

5. | Address of the fEI_.I-IE-IH.rEIj affice and | 41h Floor, HOIL Towers. Anant Kanskar P."lEI.IL'I.
pemcipal affice (il ary) of corparate debior Bandea (E), Mumbai City, Mumbsi,
Maharashtra, Indiz, 400051

5. Address of the registered officeand
principal affice (if any} of corporate debtor Link Fluad uuremm {West), M-.Jml:nal Gy,
Mumbai, Maharashira, India, 00104

B | FI.‘:*m& o ciosure of Ingolvency Resalutons | 03-03-2027 & Tate of rmsm of Insolvency Resalufions | 09-03-2027
[DLEES
7. | Liquidation commencement date of 81-08-2026 (order recesved on 10-08-2026) 7. Liguidation cemmencemeant date of 31-DB-2026 forder received an-10-09-2026)
__| Gorparate debtor | T T T S cieporiite dabior
.| Name and registrabon number of fe | Stress Cradst Resalution Privafe Limited, ‘B Name and registration number of the  Stress Gredit Resolution Private Limised,
insalvency prafassionat acting &5 Ragn Mo:

Resgn Mo,

[BEIPE-O0S4 PA-3 /2023-24 1 50059

" Address: B 13055, Dosti Elite, Road No. 25
Mext 10 Sian Telephane Exchange, Sion,
Mumbai, Maharashirz, $00022

Email: admin@stressoradit com

" Address: 807, 8th Floar, B- “Wirsg, East Point,
00 Feal Aaad, Ghatkogar Easl, Mumbai 400088
Ermail for Correspondencs:

Earkeen_ lig@gmail.com

| tiguidatar |BBIIPE-0094 1PA-3 /207324 ) 50059 :;';j:;:{;’" SRR A 3
6| Address and e-mail of the iquidalor, a5 | Address: B 1305+6, Dozt Elite, Aoad o, 28, 9. Address and e-mad of the iqudater, 35
repisiened with 1 Board Meext 1o Sion Telephong Exchangs, Sion, registered with tha Board
Mumbai, Maharashtra, 400022
| Emall: adming@stresscredit.com
Address: 807, 8th Fioor, B-Wing, East !:'5'"[' 10. Address and e-mad ta be usad for
& Feet Road, Ghatkopar East, Mumbai 400066 comespandence with the Bquidator
Email tor Correspondence:
Sigtia @ pmiail.com
| Septembear 25th, 2006

10.] Address and e-mail to be usad for
| correspondence with the Bquigator

11.| L=t date for submission of ciaims

| Septamber 25th, 2026

Kotica Is herehy givan that the National Company Law Tribunal, Mumbal Bench has ardesad the
commanceimant of lguedatian af tha Prashul Real Extate Private Limiled on Augest 31, 2026
nder section 33 of the Code,

The stakehalders of Prashul Real Estate Private Limited are hersby called upon to submit thair
claims proef an or bafora September 353k |, 2036 to the Bouidator af the address mantioned
afjaiist em. Mo 10.

The firancial creghors shall submit thefr claims with proof by electronic means oaly. Al other
creditors may submét the claims with proofin persen, by postor by glecironic means,

Submigsion of false or misleading prood of claims shall atiract penalties
Siregs Gredit Resolulion Private Limiled

Liguidator for Prashul Real Estate Pvt. Lid,
Regn Moz IBBIIPE-D0O94 APA-3 /2023-24 [ 50055

11, Last date lor submissaon ol claims

Nafice is hareby givan that the National Compary Law Tribunal, Mumbai Bench has ardered tha
commencemant of liquidation of the Notion Real Estate Private Limited on August 31st. 2026
under section 33 of the Code,

The stalehoklers of Nolion Real Exfade Prvate Limited are bareby callod upon fo subirmil thair
clakEms proof on ar before September 23th, 2026 to the Bouidator 3t the address mantianed
against em. No10.

The Finarcial credidars shalk submil thee clzims with groal by electronc means anly. & ablsar
crediters may submit the claims with proof in person. by post or by electronic means,

Gubmission of false or mdsleading proof of ciaims shad attract penzitiag
Siress Credit Resolution Private Limited

Liguidator for Hotion Real Estale Pvl. Lud,
Regn No: IBBIPE-B094 APA-3 /2023-24 [ 50050

Mace : Mumbai

Place : Mumbal
ace : Mumba Date : Sept 167, 2026

Date : Sepl 16", 2028

11, Last date for submission of claims  Seplember 25th, 2026

Hotice & hareby given that the Blational Company Lavw Trifunal, Mumbai Banch has ordared tha
commengement of liquidation of the SIGTIA CONSTRUCTIONS PVT, LTD, on August 31st, 2026
undersection 33 of the Code,

The stakahoddars of Sigha Constisctions Put, Lid. areé heraby called span bo subimil thair claims
proof on or before Septamber. 25th, 2026 to the liquidator at the address mentioned againg
(kem. No 10,

The Gnancial creditors shall submit their clams with prool by alectramc means anly. A% ather
crediters may submit the claims with prootin peraan, by postor by &actronic means.

Submission of false or misleading proof of claims shall attract penaftias,
Place ; Mumibai Siress Credit Resolation Private Limited

Gale : Sept 16, 2026 Liguidator for Sigtia Gonstructions Pyl. Lid.
Rign Ma: IEBYIFE-0094 fTPA-3 [2023-24 | 50059

Motice is hereby given that the Mational Comgany Law Tribunal, Mumibai Banch has ordered the
commencament af Bguidation af tha Earlean Real Estale Davalopars Pyl Lid. on August 31,
202& under saction 33 of the Coda,

The stakeholders of Earlesn Real Estats Developsrs Pyt Lid. are hereby calisd upon 1o submit
thair ciaims praal an or belore Seplambes 2500, 2026 1o the Bodidator at he address mentioned
againsiitem. No 10,

The financial creditors shall submit their claims with proof by elecironic means onfy, All other
crediters may submit the claims with prool in parson, by post or by elactionic means.

suarmissian af falss or misleading prool of cladms shall atlsact penatlies

Prace : Mumbal
Dale : Sepl 16", 2026

Siress Credil Resolution Privale Limited
Liguidator for Earlean Real Eztale Developers Pyi. Lid.
Ragn Mo; IBBLIPE-0094 APA-3 2023-24 F 50054
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